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qEF TREgH i ST A

TE faeett, 24 weady, 2026

FT.3M. 975(H).— F2 1T FLHT F, T TSHTT AATHTH, 1956 (1956 F71 48) (Frer =o# =0+
TETA I<h ATSTHAAT FglT TAT ) 0 1T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieagd
T TSTHRT HATAT T ATIG=AT HEAT F1.377. 233(E) ar@ 15/01/2026, ST AT o TSI, FATETI,
AT ||, @0 3, ITEE (i) H THIAT it T2 off, FT [o0q T & orahie ot & NH351 & fhdt, 154 &
. #1.180.1 (WgaT - ATIG=AT - SALAT - TEY - AT - TAYR) TF & TATS T A AT & (AT,
ST, T ST TATAT 6 (10 IH AT § ITT G AT H AT S T TS0 et 6 I e
i = iy of ;

ST ITh ATEEEAT T TIE Ih ATTHAT il T 3F %l ITLTT (3) & e ariia "24/01/2026 Fr
‘g T T [EFa9]” , 24/01/2026 F “fRegarewe " | TRTird o T o ;

STerfeh FEAH TTTETT 1 &7 3T % dgd aTa< AT 918 g% &, o 9 fo=me 3 m & i saer

3T = T Rae fBFar T,

1346 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

A AT, Feald TLHIT, TETH TR T I OIS TTH &7 ST T AT I ATAaH 6T g7 39
T ITETT (1) BTN T&T ATRAT T TANT FLd g, Tg FTIUIT FIdT g 1o S<h AT § A2 IH F1 (@<
ERIEEEAEIME L RERIRC TG  EAU

AT T, Fea T TLHTY, IH ATAIH T 41T 3 AT ITLTT (2) F AT H T =TT AT 8 FF
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Fea T gvER § Afga 21 Srustt |

AT
ST I & TTsthie 5 § NH351 & fh.HT. 154 5 f6.51.180.1 (HgAT - ATagedT - ST - aTET -

FTRAT - STAYR) & T ST AT ST ATAT HAAT Al AT HLAAT g Ao

TS T ATH: & e &1 91 TSl
EAT Y ER MRS AT IER || gRFr s || g w e e Raes
e T (TFITH) FRAAT HT ATH
1 2 3 4 5 6
AT HT AT SIAYL
T T ATH: AT AT
1 39 T 1 IEEL F 0.0974|[q¥qHTE FLIATS
E2IE]
39 PAIKI 1
2 40 BEil T 0.1035||¥ZaTs T[T
AATE FETE (Yo )
40
3 47 T 1 IGEL T 0.1697|[=f T TATE
TEUAATE (o TT
2)
47 PAIKI 1
AT T ATH: FTONET
4 155/6 Tt 3 GEL F 0.0792|[THeTATE qATATE
BT (244 /%
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HILT T TSIA . AHTYTL

KELED
155/6 PAIKI 3

161/5 TT 1

0.0562

fTT TS
FreftaTs FrEatsan(
SATAREIRS:
161/5 PAIKI 1

161/6.

0.0427

AT ST
ATHSTATS AT (
R/ %)

161/6

168 Teht 2

0.0871

ATAATAT HIGATS
2o, T g

QHT
168 PAIKI 2

238

0.1747

FATHAT FLLAATE
GRTTOf, HgHTs
LTSS T,
ATASITATS
FLLAATS T
238

AT &7 ATH: IS GHEITST

101

0.0423

AT FTgTe
TTSATHATS ATHT,
EEIEREIESIE
AT, TTTSITATS
EIECIEEICIRIH
HHSTHTS ATATS
FTETOM, Zeree
FTLATS ATHATO
(209)

101

10

102/1

0.0334

CICISIESIKIE
AATTATE
TSI(¢ 03 /7))
102/1
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102/2

KEil

£

0.0289

MUEEEIE]
TALSTATS qTHSTD
(20R/R)

102/2

12

104 Tt 2

0.016

ST T qATS
MH@BATE TS
(2% TT )
104 PAIKI 2

13

118/ 1 Tt 1

0.1343

IEREEIEEEE
RESIRI
118 / 1 PAIKI 1

14

118 / 1 &=t 3 =t
1

0.0888

AAEHTE ATATATS
GIEEIRIARIICIEIE
RRIEIEKICEIRI
ETe fhereaTs
BIEEIRINC L S
TS TATS AT
118 /1 PAIKI 3
PAIKI 1

15

118/ 2 T 1

0.157

ALAATE gATS
HEEIRI
118 / 2 PAIKI 1

16

118 / 2 Tt 2

0.2673

FAMATE
QI IAHATS TS 147
118 / 2 PAIKI 2

17

118/1 Tt 2

0.2119

CILICEC I EY
ENEEIES
TESAT(292¢ /2
EEAI)

118/1 PAIKI 2

18

118/1 1 3/ T
2

0.057

AALEATE ATATATE
GIEIE IR I
WRIGIFGIEIERI
e RS

GIEIERIACL SIS
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HILT T TSIA . AHTYTL

FATATSITATS AT
118/1 PAIKI 3/
PAIKI 2

19

118/1 T 3/aFr
1/ Tt 1

0.041

fraTe FoTaTE
RITAATS TR AT
(29¢/9 ThT 3 /AT
QAEIRY

118/1 PAIKI
3/PAIKI 1/ PAIKI 1

20

179 o=

0.0449

ATITHATS, STHLTATS
TEeT
179

21

18/1

0.0105

AT BIAATE
srgATe, #frer
TITEATE 9T9TATE,
e fagaaTs
A9ATE, AT
CEEIRIE
AT, (2 /7))
18/1

22

19/1

0.0125

sfrare fasraTs
TS qTHETD
(23/2)

191

23

194 /1 Tt 2

0.0016

AT TTATE
TTaaTs, RaasTs
TILATE T (
92%/9 THT )
194/1 PAIKI 2

24

197 Tt 1

0.0994

AT BT
TATTS UTISTS
197 PAIKI 1

25

197 Tt 2

0.0195

KEIEGIEE]
UG IERICEIF]
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(920 TT 2 )
197 PAIKI 2

26

198 T 1/ Tt 2

0.0582

[ERIERR:ETIE:IES
TTIETD, HITH
HHITATS ITHETD,
ERRE-CTICIES
TTEETS (%< T
9 /T R)

198 PAIKI 1/
PAIKI 2

27

198 Tt 2

0.0413

RICICRERIERIEY
THATATE ITISTD
(2< THT R)
198 PAIKI 2

28

198 Tt 3

0.0505

[ERIERR:CTICIES
TTHETS, HITAH
HHATHATE TTAETD,
A RIS
TTEETS (9 %< T
3)

198 PAIKI 3

29

201 =7 1

0.0973

IR ETI R 1Y
TTITHATS (R0 ¢
TfY ¢)

201 PAIKI 1

30

202

0.1152

MACERIRS
STHFLATE ¥,
EEIRIET:IES
STHFLATE ¥,
fererer Sava™
UEEINCEER]
BCRAERI LT
(RoR)

202




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 7

31 203 IGEL T 0.2523|[|adra ATeTATE
ITIETS, IeiaTd
ATLTATS ITHIETa,
RESIEEIEIEIEY
qTeETd (03 )
203

32 35 T 6 BEL Bk 0.2| (=T argaTs
TATITS UTHSTS,
ESZEREIECIR
TS, WTaATaT
ATATS ITETeD,
TEATAT ATLATE
TTEETD, AAAATS
ATATE IS,
ERIEREIEEIF
TSI, ATIAATS
FTATE TSI (3 Y
EEARS!

35 PAIKI 6

F AT 2.8916

[®T. €. GJ/P/V/13/2019/3D]
g AHHET, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th February, 2026

S.0. 975(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 233(E) Dated:15/01/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of Toll Plaza Maintenance, management and operation of NH351 in the stretch of
land from Km. 154 to Km. 180.1 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA -
JETPUR) in the district of RAJKOT in the state of GUJARAT.

And whereas the substance of the said notification has been published in “The Indian Express” dated
24/01/2026 , “Divyabhaskar” dated 24/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH351 in the stretch of land
from Km. 154 to Km. 180.1(MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA - JETPUR) in
the district of RAJKOT in the state of GUJIARAT

State: GUJARAT |IDistrict: RAJKOT |

SI. No. Survey/Plot Type of Land Nature of Area Name of Land
Number Land (in Hectares) Owner/Interested
Person

Lt | 2 L3 T 4 | 5 | 6 |
|Taluk: Jetpur |
|Village: Thana Galol |

1 39 PAIKI 1 Private Agriculture 0.0974[|BHARATBHALI
HARIBHAI UNDHAD
39 PAIKI 1

2 40 Private Agriculture 0.1035||BHARATBHAI
VAJUBHAI UNDHAD,
ARVINDBHAI
VAJUBHAI
UNDHAD(40)

40

3 47 PAIKI 1 Private Agriculture 0.1697||SHREEMAN
NATHUBHALI
LAKHMANBHAI ( 47
PAIKI 1)

47 PAIKI 1

Village: Charaniya |

4 155/6 PAIKI 3 Private Agriculture 0.0792{|RAMESHBHAI
PUNABHAI
HIRAPARA ( 155/6
PAIKI 3)

155/6 PAIKI 3

5 161/5 PAIKI 1 Private Agriculture 0.0562||SHREEMAN
RAMBHAI
NARSHIBHALI
CHHODVADIYA(
161/5 PAIKI 1)
161/5 PAIKI 1

6 161/6. Private Agriculture 0.0427||SHREEMAN
JAYANTIBHAI
SAMIJIBHAI
BHALIYA( 161/6)
161/6

7 168 PAIKI 2 Private Agriculture 0.0871||BHAVNABEN
BHIKHUBHAI
THUMAR, CHIRAG
BHIKHUBHALI
THUMAR

168 PAIKI 2
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HILT =T TSI AT

8

238

Private

Agriculture

0.1747

LABHUBEN
KARSHANBHALI
SANGANI,
BHIKHUBHAI
KARSHANBHAI
SANGANI, LALJIBHAI
KARSHANBHAI
SANGANI

238

Village: C

haran Samadhiyala

9

101

Private

Agriculture

0.0423

SHREEMAN
BABUBHAI
RAJABHAI VAGHANI,
VAJIBEN BABUBHAI
VAGHANI,
PRAGJIBHAI
BABUBHAI
VAGHANI,
MUKESHBHAI
BABUBHAI
VAGHANI, HEMIBEN
BABUBHAI VAGHANI
(101)

101

10

102/1

Private

Agriculture

0.0334

SHREEMAN
RAMIJIBHAI
BHOVANBHAI
GAJERA(102/1)
102/1

11

102/2

Private

Agriculture

0.0289

GOVINDBHALI
DEVRAJBHAI
PAGHADAL(102/2)
102/2

12

104 PAIKI 2

Private

Agriculture

0.016

SHREEMAN
VALLABHBHAI
GOKALBHAI
PAGHADAR(104
PAIKI 2)

104 PAIKI 2

13

118 /1 PAIKI 1

Private

Agriculture

0.1343

HITESHBHAI
VALLABHBHAI
RADADIYA
118/ 1 PAIKI 1

14

118 /1 PAIKI 3
PAIKI 1

Private

Agriculture

0.0888

MANSUKHBHAI
NATHABHAI
SAVALIYA,
BHIKHALAL
NATHABHAI
SAVALIYA,
REKHABEN
KISHORBHAI
SAVALIYA,
DHARMENDRABHAI
LALAJIBHAI BHUVA
118 /1 PAIKI 3 PAIKI 1

15

118 /2 PAIKI 1

Private

Agriculture

0.157

BHARATBHAI
HARIBHAI
RADADIYA
118 /2 PAIKI 1
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16

118 /2 PAIKI 2

Private

Agriculture

0.2673

SHAILESHBHAI
PARSOTAMBHAI
RADADIYA

118 /2 PAIKI 2

17

118/1 PAIKI 2

Private

Agriculture

0.2119

SHREEMAN
MEPABHAI
KESHAVBHAI
RADADIYA (118/1
PAIKI 2)

118/1 PAIKI 2

18

118/1 PAIKI 3/
PAIKI 2

Private

Agriculture

0.057

MANSUKHBHAI
NATHABHAI
SAVALIYA,
BHIKHALAL
NATHABHAI
SAVALIYA,
REKHABEN
KISHORBHALI
SAVALIYA,
DHARMENDRABHAI
LALAJIBHAI
BHUVA(118/1 PAIKI 3/
PAIKI 2)

118/1 PAIKI 3/ PAIKI 2

19

118/1 PAIKI
3/PAIKI 1/ PAIKI 1

Private

Agriculture

0.041

SHREEMAN
MEPABHAI
KESHAVBHAI
RADADIYA (118/1
PAIKI 3/PAIKI 1/
PAIKI 1)

118/1 PAIKI 3/PAIKI 1/
PAIKI 1

20

179 min

Private

Agriculture

0.0449

AAPABHAAI
AMARABHALI
GADHAVI
179

21

18/1

Private

Agriculture

0.0105

SHREEMAN
CHHAGANBHAI
SHAMBHUBHAL,
SHREEMAN
POPATBHAI
SHAMBHUBHAL,
SHREEMAN
VITHTHALBHAI
SHAMBHUBHAL,
SHREEMAN
DHANJIBHAI
SHAMBHUBHAL(18/1)
18/1

22

19/1

Private

Agriculture

0.0125

SHREEMAN
VIJAYBHAI
BHURABHAI
PAGHADAL(19/1)
19/1

23

194 /1 PAIKI 2

Private

Agriculture

0.0016

SHREEMAN
SANJAYBHAI
PATUBHAL
HITESHBHAI
PATUBHAI SURU (
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11

194/1 PAIKI 2)
194/1 PAIKI 2

24

197 PAIKI 1

Private

Agriculture

0.0994

SHREEMAN
CHHAGANBHAI
RAIYABHAI
PAGHADAL

197 PAIKI 1

25

197 PAIKI 2

Private

Agriculture

0.0195

LILAVANTIBEN
CHHAGANBHALI
PAGHADAL (197
PAIKI 2)

197 PAIKI 2

26

198 PAIKI 1/
PAIKI 2

Private

Agriculture

0.0582

DIVYABEN
MUKESHBHAI
PAGHADAL,
KAUSHIK
MUKESHBHAI
PAGHADAL, KETAN
MUKESHBHAI
PAGHADAL (198
PAIKI 1 /PAIKI 2)
198 PAIKI 1/ PAIKI 2

27

198 PAIKI 2

Private

Agriculture

0.0413

SHREEMAN
KISHORBHAI
RAINIBHAI
PAGHADAL (198
PAIKI 2)

198 PAIKI 2

28

198 PAIKI 3

Private

Agriculture

0.0505

DIVYABEN
MUKESHBHAI
PAGHADAL,
KAUSHIK
MUKESHBHAI
PAGHADAL, KETAN
MUKESHBHAI
PAGHADAL (198
PAIKI 3)

198 PAIKI 3

29

201 PAIKI 1

Private

Agriculture

0.0973

SHREEMAN
KISHORBHAI
PARSHOTTAMBHALI
(201 PAIKI 1)

201 PAIKI 1

30

202

Private

Agriculture

0.1152

BHARATKUMAR
JASKARANBHALI
SURU,
PRAVINKUMAR
JASKARANBHAI
SURU, VISHAL
ISHVARDAN
GADHVI, DHANVANT
ISHVARDAN GADHVI
(202)

202

31

203

Private

Agriculture

0.2523

SAVITABEN
MADHABHAI
PAGHADAL,
KHODIDAS

MADHABHAI
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PAGHADAL,
NANDLAAL
MADHABHALI
PAGHADAL(203)
203

35 PAIKI 6 Private Agriculture 0.2{|SHREEMAN
BABUBHAI
RAIYABHAI
PAGHADAL,
MUKTABEN
BABUBHAI
PAGHADAL
BHAVNABEN
BABUBHAI
PAGHADAL,
DAXABEN
BABUBHAI
PAGHADAL,
SHAILESHBHAI
BABUBHAI
PAGHADAL,
DAYABEN
BABUBHAI
PAGHADAL,
ALPESHBHAI
BABUBHAI
PAGHADAL (35 PAIKI
6)

35 PAIKI 6

Total| 2.8916|| |

[F. No. GJ/P/V/13/2019/3D]
SHAIKH AMINKHAN, Director
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